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On receipt ot the detailed schemes 
from the above six institutes the ad 
hoc Committee met on the 12th July,
1958 and after examining these 
schemes in detail, recommended that 
Eix schemes involving an expenditure 
of Rs. 8,21,308 may be implemented 
during the remaining period of the 
Second Five Year Plan.

Construction of Goods Shed at 
Charkhi-Dadri Station

f  Sardar Iqbal Singh:
80X> \ Shri Ram Krishan:

Will the Minister of Railways be 
pleased to refer to reply given to 
Unstarred Question No. 966 on the 
7th March, 1958 and state:

(a) whether the actual work of 
construction of goods shed at Charkhi- 
Dadri has been started; and

(b) if not, the reasons therefor?

The Deputy Minister of Railways 
(Shrl Shahnawax Khan): (a) No. The
work will, however, be taken up short­
ly and is expected to be completed 
during the current year.

(b) An existing shed at Hissar was 
to be dismantled and one portion re­
erected at Hansi and the other por­
tion at Charkhi-Dadri. The work at 
Hansi has been completed and dis­
mantling of the remaining portion of 
the shed at Hissar for re-erection at 
Charkhi-Dadri will now be taken up.

Opening of Station between Charkhi- 
Dadri and Manheru

892. Shri Ram Krishan: Will the 
Minister of Railways be pleased to 
state:
•

(a) whether Government have re­
ceived an application from the villagers 
Of Fatehgarh in District Mohindergarh 
(Punjab) to open a new station bet­
ween Cbarkhi-Dadri and Manheru on 
Rewari Bhatinda route of metre- 
gauge section of Northern Railway; 
and

(b) if so. the decision taken by 
Government in the matter?

Thi Deputy Minister «f Railways
(Shri S. V. Ramaswamy): (a) Yes, a 
representation was received on \7th 
April, 1958.

(b) The proposal for providing a 
flag station between Charkhi-Dadri and 
Manheru railway stations on the 
Northern Railway was investigated 
but was found to be not justified.

Consideration is now being give'- 
see if a train halt at the site would be 
justified.

Gaushalas In Punjab
f  Shri Ram Krishan:
^Sardar Iqbal Singh:

Will the Minister of Food and 
Agriculture be pleased to state the 
number of Gaushalas sanctioned by 
the Government of India for the 
state of Punjab during 1957-58 for 
augmenting the supply of milk in 
urban areas and breeding better types 
of cattle under Gaushala Development 
Scheme?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): Four.

Bridge at Leval Crossing in Ambala

844. Shri Ram Krishan: Will the
Minister of Railways be pleased to 
state whether any steps have been 
taken so far to build an over-head 
bridge at the level crossing in Ambala 
on G.T. Road’

The Depntj Minister of Railways
(Shri Shahnawax Khan): The over*
bridge at Ambala stands fourth in the 
list of the priorities for construction ot 
six over-bridges over the G.T. Road, 
as given by the Punjab Government. 
The drawings and estimate for this 
over-bridge are under preparation and 
will be submitted to the Punjab 
Government for their acceptance.
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fvajftfc Road Development Scheme

_  /  Shri Ram Kristian:
\  Sardar Iqbal Singh:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether any grant has been 
given to the Government of Punjab 
under the Road Development Scheme 
for the year 1956-59 and

(b) if so, to what extent?

The Minister of State In the Minis* 
try of Transport and Communications 
(Shri Raj Bahadur): (a) Yes, Sir.

(b) Rs. 38.07 lakhs.

Khandwa Hinjoll Rail Link

806. Shri T. B. Vittal Rao: Will the 
Minister of Railways be pleased to 
state:

(a) the total number of workers 
employed in the construction of Khan- 
dwa-Hingoli rail link;

(b) how many of them have put in 
more than three years’ service; and

(c) whether any steps are being 
taken for their confirmation?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan):

Permanent T  cw porary
(a) (0 Class III i l l  354

(ii) Class IV 3 56

Total 114 4 jo
Casual labour on daily rates of

P«y 3,353
(b) (i) Claw III Temporary. 236

(ii) Class IV Temporary 48

Total 28*

(c) Yes, except in the case of casual 
labour who are not entitled to absorp­
tion in a permanent job automatically 
but such of them who apply for any 
posts advertised and fulfil the condi­
tions are considered for recruitment 
by a Selection Board in regular vac­
ancies.

State Warehousing Corporation la 
Punjab

{
Shri D. C. Sharma:
Sardar Iqbal 8ingh:

Shri Ram Krishan:

Will the Minister of Food and Agri­
culture be pleased to state the pro­
gress made in regard to setting up of 
the State Warehousing Corporation in 
Punjab?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): A State
Warehousing Corporation has been set 
up in Punjab State with Headquarters 
at Jullundur with effect from 2nd 
January, 1958.

The State Government and the 
Central Warehousing- Corporation 
have nominated five directors each on 
the State Warehousing Corporation 
of Punjab as required under sub­
sections (l)(a ) and (b) of Section 30 
of the Agricultural Produce (Deve­
lopment & Warehousing) Corporations 
Act, 1956.

Additional Financial Commissioner 
and Secretary to Government of 
Punjab (Agriculture and Rehabilita­
tion Department) has been appointed 
as the Chairman of the State Ware­
housing Corporation.

Cotton Cultivation
-g* /  Sardar Iqbal Singh:

\  Shri Ram Krishan:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) the steps taken by different 
State Governments to increase the 
cotton cultivation areas;

Xb) how far different types 0? 
cotton have been * sown in each State; 
and

(c) how do these compare with the 
cultivation of cotton in each State 
during last five years?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) The steps



Written Anneer* 38 AUGWST 1896 WHMcn Anstom

taken by the different State Govern­
ments to increase cottoa cultivation 
are:—

(1) Expansion of area by
(i) reclamation of waste and 

fallow land;
(ii) replacement of non-food crops 

by cotton; and
(iii) growing cotton as a second 

crop.
(2) Expansion of area under improv­

ed varieties
Through Schemes for multiplica­

tion and distribution of im­
proved cotton seeds.

(b) and (c). Two statements show­
ing the area under different types of 
cotton in the various States during (i) 
1953-54 and 1954-55, and (ii) 1955-56, 
1956-57 and 1957-58 are laid on the 
Table of the Lok Sabha. [See Ap­
pendix II, annexure No. 141.]

Vegetables
809. Shri D. C. Sharma: Will the 

Minister of Pood and Agriculture be 
pleased to state:

(a) whether any steps have been 
taken by the Government of India in 
stepping up production and export of 
vegetables; and

(b) if so, the results achieved so 
far?

Hie Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) and (b). 
A statement is laid on the Table of 
the Lok Sabha. [See Appendix II, 
annexure No. 142.]

Forest Development In Punjab
« 19. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture fee 
pleased to statfc the technical and 
financial assistance given to the Pun­
jab State to increase the forest plan­
tation during 1957-58?

Hie Minister of Food and Agricul­
ture (Shri A. P. Jain): No technical 
assistance was a«ke<fr for. A sum of

Rs. 2,12,000 (Rs. 2 as loan and 
Rs. i2,000 as grant) was sanctioned 
during 1957-58.

Secondary Schools tn Khhenganj Area 
Railway Ceioey

Sit. Shri Tangamani: win flu)
Minister of Railways be pleased to 
state:

(a) whether it is a fact that there 
is no secondary school in or around 
the Kishenganj Area Railway Colony, 
Delhi;

(b) whether Government are aware 
that Railwaymen in the Colony are 
finding it very difficult to educate 
their children;

(c) whether any representation has 
been made to the authorities of the 
Northern Railway in this connection) 
and

(d) if so, what action has been 
taken in the matter?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) No.

(b) No.
(c) Yes.

(d) The matter is under considera­
tion.

Equipment for Indian Railways 

8I - /  Sardar Iqbal Singh:
\  Shri Ram Krlshan:

Will the Minister of Railways be 
pleased to state:

(a) the names of the countries and 
firms with whom Government have 
arrived at agreements to supply 
equipment such as wagons, coaches 
and locomotives to the Indian Rail­
ways during 1958-59 and 1959-40;

(b) the nature and details of such 
agreements with total value;

(c) whether any schedule tor 
delivery has been fixed; and

(d) if so, what?
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f|M >»puty Minister M  Uhnjv 
(Skri ̂liahnawas Khan): (a), (b) and
(d).  A  statement  Is  laid on  the 
Table Of fee Lok Sabha.  [See Ap­
pendix II, annexure No. 143.]

(c) Yes.

fteeiltttw at Pest Ofltoee for Snail 
Savings

818. Shri D. C. Shama: Will  the 
Minister of Transport and Common!- 
eattow be pleased to state:

(a) whether the National  Savings 
Central Advisory Committee met  in 
Delhi recently to consider the provi­
sions of additional facilities in the post 
offices for the investing public;

(b) if so, the decisions taken there­
at; and

(c) the steps taken  to implement 
them?
The Minister of Transport and Com­
munications (Shri S. K. Patil): (a)
Yes.

(b)  and (c). A statement is placed 
on the Table of the Lok Sabha.  [See 
Appendix II, annexure No. 144.]

Boll Erodon

814. Shri Supakar: Will the Minis­
ter of Food and Agriculture be pleased 
to state:

(a)  the  total  area  at  present 
covered by schemes  to prevent soil 
erosion, State-wise; and

(b) the expenditure on the schemes 
in each State during the year 1957-58?

The Minister of Pood and Agricul­
ture (Shri A. P. Jain): (a) and (b). 
The areas to be covered and  those 
already covered by each State in res­
pect of Soil Conservation Schemes in 
the Second Five Year Plan and the 
approximate expenditure during 1957- 
58, as far as available, are as below:—

rjrea to be  Area cove- Expenditure
SI. Name of the State covered  red (acres)  1957-58
No. (acres) (Rs. in

lakh*)

1  Assam . . . . . . .   7,027
2  Andhra Pradesh . . . . . .   1,07,076
*3  Bihar (including DVC)......................................2,23440
4  Bombay.........................................................10,31,682
5  Jammu and Kashmir......................................  44,718
6  Kerala.........................................................  20,000
7  Madhya Pradesh . . . . . .   2,63,639
8  Madras.....................................................1,26,780
9  Mysore.........................................................1,87,513
10  Onssa..................................................................  77.027

•' 100 miles
n  Punjab.........................................................  80,985

1 223 miles
12  Rajasthan.....................................................  6,000

13  Uttar Pradesh 2,60,150

*14  West Bengal 46,400
15 Andaman & Nicobar....................................„
16  Delhi 3*337
17 Himachal Pradesh...........................................  7,891
18  Manipur.....................................................  500
19  Tripura.........................................................  400

Total .  24,94,565
+

323 miles

4»°27 
14.944 
28,682 
2,52,000 
16,229 
2,400 
91.993 
46,939 
69,353 
29,803 

4 21 miles 
32,551 

■> 100 miles 
250 

15.513 
1.540

1.5*4 
6*497 
* 274
10°

6,14*409
+

121 miles

0-75 
465
36-56
6741

1-26 
1296 
22-30 
1566 
14-22

8 08

048
1418

5-87

0-85
1-38 
1 12 
0-19

214-68

, ‘Figure* not yet reported by State Government. These are approximate figures taken from the 
government of India's records.



3627  Written Answert  25 AUGUST 1958  Written Answers

ftwft * wrf*fa vi«  «w «n<& n«n wtf

*wrw

«;**• •ft »iw  HW«*T  :  wr

went *nft ̂ y. vrtjtft, h** % «rara-

fafl JPR SWT V.V.̂ $ 5̂TT % tfWF*

3 *fl? 5HTFf wft f̂rr *3$ ftp :

(q>) WT W* I fa  #

*mr  *nrfar<r »ito $ ;

(sr) w r̂f %

nf* n mfWt apt afrits fw  ̂  ̂ 

t ;

(*r)  ̂**ni  u*« iw n 

«f % f̂ H »wr fw$ *ra ?

WW;  («r fPWWt)  : 

(%)  (*r). Jrint nt'̂ mrvrtr «ft

t̂F form p̂tt  'nrer <tt -m forr 

nrn t i [«**$ vftfw 
*nsuT m j 

famr * *%<; «rrfif *r firm wptt 

r»sft sww »*w r:

* • \«r rrm w*r :

wt fwwf «ftr fiîr *Ht ̂  ??tr 
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Thefts and Dacoities in Trains

817. Shri Balmlki: Will the Minis­
ter of Railways be pleased to state;

(a) the cases of thefts and dacoities 
in running trains between  January,
1957 and July, 1958;

(b) the number of casualties; and

(c) the amount of loss?

The Deputy Minister of  Railways 
(Shri Shahnawax Khan): (a) 7269.

(b) 83.

(c) Rs. 33 lakhs.

Maize

818. Shri BaJmlkl: Will the Minis­
ter  of Foed and Africaltare b»
pleased to state:

(a) what are the new varieties at 
maize produced so far; and

(b) which are  the States  wber* 
research work on maize crop is i& 
progress?
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The Minister of Food u d  Agricul­
ture (Shri A. F. Iain): (a) The new
maize varieties produced so far are:

Punjab Hybrids Nos. 1, 2, 3 and
4 in East Punjab, (I, x L,) 
x Su in Bombay State and 

D.C.l and O.C.2 at the Indian 
Agricultural Research Insti­
tute, New Delhi.

The seed of four top performing 
American hybrids, namely N.C. 27, 
U.S. 13, Texas 26 and Kan 1639 is 
also being produced in India.

(b) Research work on the maize 
crop is in progress in the following 
States:—

1. Kashmir.
,2. Punjab.
3 Uttar Pradesh.
4. Bihar.
5. West Bengal.
6. Rajasthan.
7. Madhya Pradesh.
8. Bombay.
9. Mysore.

. 10. Andhra Pradesh.
11. Indian Agricultural Research 

Institute, New Delhi.

Price Level of Foodgrains
819. Sardar Iqbal Singh: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) present price level of food­
grains in the country at different 
centres; and

(b) how does thi» compare with the 
corresponding price level of the last 
year?

The Minister of Food and Agricul­
ture (Shri A. F. Jain): (a) and (b). 
A comparative statement showing the 
wholesale prices of rice, wheat, jowar, 
bajra and maize as on 20th August in 
the years 1997 and 1958 at certain 
centres in the country is laid on the 
Table of the Lok Sabha. [See Ap­
pendix II, annexure No. 146.]

Report of the S im  V-'Uey Prefects-
Technical Personnel Committee

8M. Sardar Iqbal Singh: Will the- 
Minister of Irrigation and Power be
pleased to state:

(a) whether Government have 
considered the Report of the River 
Valley Projects Technical Personnel 
Committee;

(b) if so, the recommendations ac­
cepted by Government so far; and

(c) the steps taken by Central and 
State Governments to implement these 
recommendations?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) Yes.

(b) and (c). A statement showing, 
action taken on the various recom­
mendations is laid on the Table of the 
Lok Sabha. [See Appendix II, an­
nexure No. 147].

Development of Cotton

M1 /  Sardar Iqbal Stngh:
\  Shri Bam Krishna:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) what is the amount spent out 
of the Central fund allotted for ex­
penditure on the development of 
cotton during the last two years of 
the First Five Year Plan and during.
1956-57 and 1957-58;

(b) what progress the Central 
Cotton Committee has made so far and. 
how many Regional Committees, have- 
&een set up;

(c) whether' the Research Institute- 
has completed investigation of the 
technological possibilities of cottoa 
improvements; and

(d) if so, what are the results?
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l k t  MMster o t PM I u <  A « t M -  
**re (gfari A. » . fate): <*)

Year

*954-55 
1955-56 
I9 6-<7 
*957-58

Gnats Sho t-tem  intcrcst- 
beaiing loans 

Rs. Rs.
12.00,45*

8,10,159
e,54.9oo
7,43>**7

31,70,000 
36,00,000 
2*,00,000 
*7,36,10^

<b) to (d). A  note giving the 
-required information is laid on the 
Table of the Lok Sabha. [See Ap­
pendix II, annexure No. 148).

SoU Conservation Seminar

_2« /  Sardar Iqbal Singh:
^Shri Ram Krishan:

Will the Minister of Food and Agrl- 
•cnltare be pleased to state:

(a) whether the Soil Conservation 
JSemiftar was held at Ootacamund 
during the month of May, this year; 
jand

(b) the main features of Seminar?

The Minister of Food and Agricul­
ture (Shri A. F. Jain): (a) Yes, Sir.

(b) The object of the Seminar was 
to review and co-ordinate the plan 

.and progress o f research work on 
:Soil Conservation in the country and 
-to afford opportunities to both 
-research and extension workers to 

problems of mutual interest in 
speeding up the adoption of Soil Con­
servation measures. The main fea­
tures of the Seminar were:

(i) A review of the progress of 
work at the Central Research, 
Demonstration and Training 
Centres and the formulation 
o f the programme for the 
next year.

irfii) Discussions on*the problems 
of erosion in the Himalyas 
and Sivaliks with special 
reference to Cho control, 
shifting cultivation.and crops 
and Mil management in such 
cegions.

(lit) Dissuasions cm the problems 
of erosion in arid and seaoi- 
arid regions in India.

(iv) Discussions on the problems 
of the formation and reclama­
tion of ravines.

(v) Discussions on soil survey in 
relation to land - utilization 
with particular reference to 
the All India Soil Survey 
Scheme undertaken by the 
Government of India.

A number of important recommen­
dations were made on all these sub­
jects for action both by the Central 
and State Governments which are 
under consideration.

I.L.O.

go* f  Sardar Iqbal Singh:
[  Shri Ram Krishan:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether the national maritime 
Conference of the International 
Labour Organisation was held in 
Geneva in April-May, 1958;

(b) if so, the names of persons who 
represented India at the said Confer­
ence; and

(c) the main recomendations of this 
Conference?

The Minister of State in the Minis­
try of Transport and Conunnnkatioas 
(Shri Raj Bahadur): (a) Yes. The
41st (Maritime) Session of the Inter­
national Labour Conference was held 
in Geneva from 27th April to 18th 
May, 1858;

(b) The foll&wtng persons repre­
sented India at the said Conference:—

Government Delegates:

Dr. Nagendra Singh, X.C.S., Director 
General o f Shipping, New Dolhi 
(Leader of the Delegation).

Dr. S. T. Morani, 
Attache Genera.

I.A.S., Labour
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Employer# Belegatet:

Mr. B. E. Rumana (Delegate).
Managing Director, Scindia Steamship 
< Lon don) Ltd., London.

Mr. T. M. Sanghavi (Advisor),
Great Eastern Shipping Co., Ltd.,
Bofhbay.
Workers Delegates:

Mr. A. K. Mohamed Soring (Dele­
gate) National Union, ol Seamen,
Bombay.

Mr. Bikag Majumdar (Advisor),
National Union of Seamen, Calcutta.

(c) A statement indicating briefly 
the gist of the main recommendations 
of the Conference is laid on the Table 
of the Lok Sabha. [See Appendix II, 
annexyre No. 149].
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Coltfrattaa ia Myaare

8M. Shrt Wbdeyar: Will the Minis­
ter of Food u t  A frieattg n  be pleas­
ed to state;

(a) what is the total amount allot­
ted to Mysore State lor intensive cul­
tivation under the First Five Year 
Plan and Second Five Year Plan; and

(b) whether the Mysore Govern­
ment have asked the Central Govern­
ment for extra funds for this purpose?

The Minister of Food and Agricul­
ture (Shri A. P Jain): (a) There is 
no allotment either in the First Five 
Year Plan or in the Second Five Year 
Plan for intensive cultivation as such. 
The information about the total allo­
cations under the Grow More Food 
Schemes are, however, given below:—

Amounts allotted during the First 
and Second Five Year Plans 
are Rs. 401*03 lakhs and Rs. 
676-19 lakhs respectively.

(b) Yes, Sir. An additional sum of 
Rs. 40 lakhs has been asked for Minor 
Irrigation Schemes and the demand is 
under consideration.

Azamgarh-Gashaiganj Rail Link

8X7. Shri Kalika Singh: Will the 
Minister of Railways be pleased to 
rtate:

(a) the reasons which prompted 
Government to undertake preliminary 
Engineering Survey for Azamgarh- 
Goshaiganj Rail Link in the year 1906-
07 in Railway District Banaras;

(b) what was the total mileage 
which was proposed to be constructed 
then as a result of the Engineering 
Survey and what were the interme­
diate railway stations proposed on the* 
fine and at what sppt was the pro­
posed line to cross the river Tons;

(c) why was th e ‘ construction of 
line not started;

(d) whether it was then proposed to 
link Azamgarh to Ban§ras by a 
straight route in continuation of the 
Goshaiganj-Azamgarh route; and

(e) whether this line has bean re­
commended by U P  Government tor 
inclysion in Second Plant

The Depaty Minister of Railway* 
(Shrl Shahnawax U a a ) :  (a) The
B. &  N. W. Railway Co. who carried 
out the survey in 1906-07 had an idea 
to connect Azamgarh with Tanda, a. 
town in the Faizabad district, but in 
response to U P . Government’* re­
quest for a connection to Goohaiganj,. 
the preliminary Engineering Survey 
was done from Azamgarh up to 
Goshaiganj.

(b) The total mileage of the pro­
posed line was 67-56. The inter­
mediate stations proposed on the line 
were— Azamgarh City, Gopalpur, 
Koelsa, Atraulia, Ama(flag), Baskhari, 
Tanda, Birphimpur and A  ms in The 
proposed Railway line was to cross 
the river Tons at a distance of 3 miles 
from Azamgarh station.

(c) As Tanda, the only important 
town to be served by the proposed 
railway, could be effectively served by 
a much shorter branch line from an 
adjacent station on the O. & R. Rail­
way, the construction of this long rail­
way line was not considered necessary.

(d) No such proposal appears to  
have been considered.

(e) No, Sir.
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Ballway Level Creasing

MO. Pandit D. N. XIwary: W ill the 
Minister of Railways be pleased to 
itate:

(a) whether it is fact that there Is 
•no level crossing for a distance of 
nearly three miles between Chupra 
and Mopasamhotcs stations on the 
North Eastern Railway; and

(b) if so, the reasons therefor?

The Deputy MfoMer of Railways 
<8hri 8hahaawas Khan): (a) Pre­
sumably the Boo. Mender refers 
to Kopa-Samhota station. if so, Yes, 
Sir. However, 7 catUe-cttm-pedestrian
crou in p  e^dst between th#w two 
"tattoos.

(b) Level crossings are not provided 
on the consideration of length or dis­
tance between the two stations. At 
the time of the construction of a rail­
way line and upto a penod of 10 
years after the opening of the railway 
line, level crossings as required by 
the State Government are provided at 
Railway’s cost. Thereafter, if any 
level crossing is required to be provi­
ded, the same is done on receipt of a 
request from the State Government 
and the State Government’s acceptance 
to bear the initial cost of construction 
as well as recurring cost of mainte­
nance. The Railway Administration 
will provide a level crossing between 
Chupra and Kopa-Samhota, if a 
request is received from the State 
Government and the State Govern­
ment agree to bear the cost as men­
tioned above.

Derailment of Goods Train.

831. Pandit D. N. Tiwary: Will the 
Minister of Railways be pleased to 
state:

(a) the circumstances under which 
several wagons of the 906 Dn. Goods 
Express coming from Chupra were 
derailed at Barauni station yard on 
the 14th May, 1958;

(b) the loss suffered by the Railways 
on account of the damage to the track 
and goods in the derailed wagons; and

(c) whether responsibility has been 
fixed and proper steps taken against 
those responsible for the derailment?

The Deputy Minister of Railways 
(Shri Shaaawas Khan): (a) On 14-5-58 
at about 13.40 hours while No. 906 
Down Express Goods train was enter­
ing line No. 5 of Barauni Station, 
there was a rail fracture. As a result 
of this, the train engine and three 
waggns got derailed and five wagons 
capsized.

(b) The cost o f ‘damage to Railway 
property was assessed at Rs. 300. There 
was no loss to the contents of derail­
ed wagons.

(c) Hie accident was attributed to 
the breakage of tke rail which was
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due to a flaw in the metal; hence no 
individual was held responsible.

Railway AocMent on Sealdah

tt* . Shri D. C . Sharma: Will the
Minister of Railways be pleased to 
state:

(a) whether it is a fact that Rail 
accident took place on the Sealdah 
Platform on the 18th June, 1958;

(b) if so, extent of loss of human 
lives and property;

(c) the causes of the accident; and

(d) the action taken against the 
persons held responsible for the 
accident?

The Deputy Minister o f Railways 
(Shri Shahnawax Khan): (a) On 18th 
June 1958, at about 16.00 hours while 
the Engine of S383 Up Calcutta— Santi- 
pur Passenger was being attached on 
to the train standing on platform No. 
3 of Sealdah North Station, it bumped 
against the rake as a result of which 
one vehicle which was next to the 
engine derailed of its two leading 
wheels.

(b) No one was killed. However, 
twelve persons sustained minor in­
juries and one grievous injuries.

The cost of damage to Railway pro* 
perty was assessed at Rs. 1,917.

(c) and (d). The G.R. Police have 
launched criminal proceedings against 
the Driver of the Train Engine and 
the case is sub judice.

F o re lfi Exchange for Purchase of 
New Ship*

m . Shri Radha Raauur. Will the 
Minister of Transport and Ceanaaaiea- 
tVona be pleased to state:

(a) whether the difficulties are being 
experienced to arrange payment to 
implement plans to buy new shipt> tor 
expansion of .Indista Shipping; and

(to) i« so, what action Government 
propose to take to carry on with the 
expansion plana for shipping?

Tfce H taM ar of Stale isi tfcaM taM ry

Certain difficulties are being experienc­

ed owing to shortage of foreign ex­
change. To overcome this the follow­
ing measures have been taken*.—

(i) A  sum of £5 million has 
been earmarked for acquisition of 
ships by the Indian Shipping 
Companies both in the public and 
private sectors, from out of the 
Yen Credit negotiated with the 
Government of Japan.

(ii) A  small amount of Rs. 15 
lakhs has been made available 
from free foreign exchange re­
sources during the current half 
year for acquisition of second-hand 
ships.

(in) Indian Shipping Companies 
have been permitted to acquire 
ships for overseas trade on self- 
financing basis by which the cost 
of ship is met out of its net foreign 
exchange earning. They have also 
been permitted to obtain over­
drafts from foreign banks to meet 
the first instalment of the cost of 
acquisition where necessary. In 
this way 9 vessels totalling appro­
ximately 51,000 G.B.T. have been 
purchased so far.

(iv) The possibility of purchas­
ing ships for India on barter basis 
is being explored.

(v) The possibility of securing 
foreign exchange loans especially 
for purchase of ships is also being 
considered.

Hubli-Karwar Railway

SS4. Shri Joachim Alva: Will the 
Minister of Railways be pleased to 
state:

(a) whether the Deputy Minister for 
Railways (Shri Ramaswamy) made a 
statement recently at Hubli that the 
Hubli-Karwar railway will have to 
wait until the question of a major port 
at Karwar was settled; and

(b) what are the past and preeent 
proposals iiv regard to tfce establish­
ment of a railway in North Kanara 
district?

The Pspaty Mtatsfair at b t t m n  
(Shri Sfcaaawa* Kfcaa): (a) No, flter..
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(b) The following proposals were 
considered in the past:—

(i) Hubli-Sinri;
(il) Alnawar-Haliyal-Yellapur- 

Karwar.

(iii) Dandeli-Joida.

(iv) Mangalore-Bombay.

The first proposal was surveyed in 
1920. Recently an aerial survey has 
been conducted of the area between 
Dasgaon and Mangalore with the ob­
ject of studying the possibilities of 
railway development in this region. 
Proposals (ii) and ( i v )  are such pos­
sibilities.

Sice and Wheat

&S5. Shri Ramam: Will the Minister 
of Food and Agriculture be pleased 
to state:

(a) the actual purchases of rice and 
wheat made so far within the country 
on Government of India account since 
1955; and

(b) what were the prices paid for 
them and how do they compare with 
the market prices?

The Minister of Food and Agricul­
ture (Mart A. 1*. Jala): (a) Rice: about 
442 thousand tons upto 13-8-1958.

Wheat; about 84.4 thousand tons 
(purchased in 1965 & 1956 only).

(b) The prices paid for rice and 
wheat were as follows:—

Rice: The price ranged from Rs.
11.97 nP. to Rs. 25.00 per maund. 
(bagged) Inclusive <Jf cost o t 
gunny, depending an -the variety 
o t dee aad the y«ar o t purchase.

W heat: The jviee ranged from 
Rs. 10 per maund of naked grain 
f»  R*. 18,48 nP. per maund bagged 
P.O.R.

Tfce prim P*id lor lie* w m  in some 
«MM the pravaUiog market rat* in 
othan the average at three months’

market rates, and in yet others the' 
maximum control prices in force in 
the locality. The price paid for 76.4r 
thousand tons of wheat m 1955 was 
Rs. 10 per maund of naked grain under 
the price support Scheme, and in other 
cases it was the prevailing market 
rate.

Deodar and Kail Plantation

M6. Sardar Iqbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government o f 
India have decided to make efforts to 
increase Deodar and Kail plantation 
in India; and

(b) which of the States in India have 
been considered suitable for growing. 
Deodar and Kail?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) In the 2nd
Five Year Plan the Government of 
India have provided for assistance to- 
State Governments for increasing, 
plantations of commercial and indus- 
trial species including Deodar and 
Kail.

(b) The States of Uttar Pradesh. 
Punjab, Jammu & Kashmir and 
Himachal Pradesh are the most suit­
able areas for increasing plantations 
of Kail and Deodar and Governments 
are taking all possible steps in this 
direction.

Passenger Amenitfe* on Trains

•27. Shri Hufclmss Gbose: Will the 
Minister of Railways be pleased to 
state:

(8) whether it is a tact that in S 101 
up (leaving Sealdah, Calcutta Divi­
sion) on the S0fi> June, 1958 there was 
no lavatory in the first class compart' 
meftt;

(b) whether it«is also a ftact that in 
such compartment in the said train, 
usually there is no lavatory although 
it takes about 3} hours to reach 
Burdwan; atgd

(c) if so, the reasons for having no 
such lavatory?
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The Deputy Minister of Railways 
<Shri Shahnawas Khan): (a) Yes.

(b) Yes.

(c) 28 Suburban rakes work in the 
north suburban service of Sealdah 
Division out of which 6 rakes have no 
lavatories in any class of compart­
ment. A ll the 28 rakes work in a 
combined link. New suburban stock 
are not provided with lavatories, as a 
matter of policy, in order to conserve 
the space to carry maximum number 
of suburban passengers. Lavatories 
already existing in some old rakes are 
not being renewed, to avoid infruc- 
tuous expenditure on old stock.

Joint Water Supply Scheme at 
Man mad

838. Shri Jadhav: Will the Minister 
-of Railways be pleased to state:

(a) whether it is a fact that Man* 
mad Municipality in Bombay State 
has approached the Railway Board 
for joint water supply scheme at 
Manmad;

(b) what is the amount of financial 
help requested for by the Munici­
pality;

(c) whether it is also a fact that 
there is always acute shortage of 
’water in the Railway population at 
Manmad;

(d) what is the number of railway 
•employees in Manmad;

(e) what proportion of the em­
ployees is in the Railway area and 
in the Municipal area; and

(f) when is Government going to 
«xtend the financial help asked for?

The Deputy Minister of Railway 
<8hri Shahnawas Khan): (a) The
Central Railway requested the Rail* 
way Board lor permission to parti­
cipate In a joint scheme.

(b) The Railway’s share of costs of 
the joint scheme has been assessed 
at Rs. 5'28 lakhs on the basis of the 
proportionate off take of water to be 
supplied.

(c) Shortage both for domestic 
needs and locomotive, requirement* 
is experienced in years of scant rain* 
fa i l ­

ed) 4,250.
(e) The proportion is 1*3.

(f) As stated in (b) above, the 
Railway may contribute its share of 
cost and the question of financial help 
as such docs not arise. The matter is 
under consideration.
Drainage water at Manmad Kailway 

Quartern
839. Shri Jadhav: Will the Minister 

of Railways be pleased to state:
(a) whether it is a fact that drain­

age water from Manmad (Bombay 
State Central Railway) Railway 
quarters goes into the Municipal area; 
and

(b) if so, what steps are being taken 
to divert the same?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) No, Sir.

(b) Does not arise:
Sugar Mills

/  Shri Jadhav:
\ Pandit D. N. Tlwary:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) how many Sugar Mills actually 
worked during the last season with a 
break up of old and new sugar mills;

(b ) what was the actual production 
of Sugar;

(c) how much of the Sugar produc­
ed was exported; and

(d) what .was the production of
Gur during the last year?* t

The Minister of Food a a l Agrieml- 
ture (Shri A. F. Jain): (a) 158 Mills.
141 old and 17 new.

(b) 19-67 lakh tons upto 81st July, 
19S8.

(c) Contracts for the export ot about 
17,670 tons have been made so tar.

(d ) About 30 lakh tons.
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■psrtal Inmito for Fake Ticket 
K M

Ml. Shri Amur:  WiU the Minister 
of Railways be pleased to state:

(a) whether it is a fact that Inspec­
tor  for  Fake  Ticket  Squad  was 
appointed on the Central  Railway, 
Bombay Division two years ago; and

(b) If so, the work done by the 
Inspector and Squad uptill the 31st 
July, 1988 in details?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Yes, a 
“Spurious Tickets Checking Squad” 
has been functioning on the Central 
Railway since April, 1936.

(b)  A statement giving the required 
information is laid on the Table  of 
the Lok Sabha.  fSee Appendix II, 
anncxure No 151.)

2646

ftWWfWt Railway Station

843.  Sardar Iqbal Steffc:  Will the 
Minister of Hallway* be pleased to 
state:

(a) the total allocation for develop­
ment of Ferozepore Railway Station, 
the Yard and Workshop during the 
Second Five Year Plan period;

(b) the details of the various phases 
of the programme; and

(c) the work done so far in this 
regard?

The Deputy Minister ot Railways 
(Shri Shahnawas Khan): (a) As the
existing facilities are adequate, no 
allocation has been made for additions 
and alterations or  development of 
Ferozepore Station, yard and loco shed 
during the Second Five Year Plan 
period

(b> and <c> Do not arise.
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Postal Division

MS. Sardar Iqbal Singh: Will the
Minister of Transport and Communi­
cations be pleased to state:

(a) the areas of various postal divi­
sions of the Punjab Circle;

(b) whether Government propose to 
create a new postal division; and

(c) if so, when?

Ike Minister of Transport and Com­
munications (Shri S. K. Patil): (a) 
Information is being collected and will 
be laid on the Table of the Sabha.

(b)  and (c). Proposal for creation 
of a Division in the Punjab is under 
examination.

Reclamation of Land

844.  Sardar Iqbal Singh: Will the
Minister of Food and Agrfcoltnre be
pleased to state:

(a) whether  Central  Government 
have chalked out any programme for 
reclamation of land by the C.T.O. in 
different States during the year 1958- 

59;

(b) if so. the details of the pro­
gramme for each State; and

(c) area to be reclaimed in each 
State?

The Minister ot Food and Agricul­
ture (Shri A. F. Jata): (a) Yes.

(b)  and  (c). The tentative pro­
gramme which has been drawn up is 

as under:

State

Mo. of
CT.O. 
units (of x$ 
tractor* each) 
allocated

Type of work T«r*«
(Acres)

Bihu  .

Mysore

Madhya Px*de*fe 

Madhya Ftadeth

3

1

»

S

j *rsA levelling and tettacing 

Jungle clearance •

Jungle clearance 

Kan* clearance  ■

4.500

1,300

3,000

37,500

L-S.D.—4
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Airp«rt OMWdtottvt C iw it t t w

845. Sartor Iqbal Singh: WU1 the 
Minister of Transport wad Commaot-
w Uo m  be pleased to state:

(a) the main problems relating to 
the control and development of aero­
dromes discussed at the meetings of 
Airport Consultative Committee since 
its formation; end

(b) the decisions arrived at?

The Minister of Transport and Com­
munications (Shri S. K. Patil): (a)
and (b). I lay on the Table of the 
Lok Sabha a statement giving the 
requisite information (See Appendix
II, annexure No. 152.]

Regional Horticultural Research 
Stations

846. Sardar Iqbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the scheme for the 
establishment of Horticultural Re­
search Stations on a regional basts for 
the improvement of fruit crops has 
been finalised;

(b) if so, the mam features of the 
scheme; and

(c) the names of the places where 
these stations are to be located’

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) A model 
scheme for the establishment of 
Regional Fruit Research Stations and 
Sub-stations in different States has 
been formulated. The pattern of 
Central financial assistance to be given 
to the States concerned is, however, 
under consideration at present.

A  Regional Fruit Research Station 
at Mashobra (Himachal Pradesh) has 
been sanctioned with effect from 1st 
February, 1958. C©ricrete schemed for 
the establishment of Regional Stations 
and Sub-stations on the basis of the 
model scheme referred to above have 
been received from a number of 
States. They will be scrutinised and 
sanctioned after the pattern of finan­
cial assistance has been settled.

(b ) and (c). A  statement is laid on 
the Table o f the Lok Sabha. [See 
Appendix II, annexure No. 158.]

State Farm at Saratnagar
841. Sardar Iqbal Singh: Will the

Minister of Food and A grtcn ltue be
pleased to state:

(a) the number of Russian expert* 
working at present at the Suratnagar 
Mechanised Farm in Rajasthan and for 
how long they are likely to continue;

(b) the number of Indians who have 
so far been recruited for operational 
purposes; and

(c) the number which is likely to 
be absorbed when the Farm will be 
in full swing?

The Minister of Food and Agrtcol- 
ture (Shri A. F. Jain): (a) None at 
present. But we have requested the 
U.S.S.R Government to place the 
services of one expert and an inter­
preter at the disposal of the Surat- 
garh Farm for about 9 months with 
effect from September, 1958.

(b) About 150 on the regular estab­
lishment Besides, about 200 persons 
per day on an average, are engaged 
on daily wage basis, the number going 
up to 600 per day during busy seasons.

(c) A rough estimate is that there 
would be about 600 persons on the 
regular establishment and 250 to 450 
daily paid labourers The number ot 
daily paid labourers is expected to go 
upto 1,500 per day in peak seasons.

Indian Posts and Telegraphs M iuean
848. Sardar Iqbal Singh: Will the

Minister of Transport and Communi­
cations be (leased to state the pro­
gress so far made for establishing an 
Indian Posts *anH Telegraphs Museum?

The Minister of Transport and Com­
munications (Shri S. K. Patil): Due to
unavoidable circumstances it haa not 
been possible to make progress in 
regard to tile setting up of the pro­
posed P. & T. Museum. The work, 
however, is likely to commence from 
November this year.
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fw wilty Dmlipwif nd NJL8.
Schemes to Punjab

84®. Sardar I«bal Singh:  Will the 
Ministar of Community Development 
be pleased to state:

(a) the extent of area and popula­
tion  covered  under the Community 
Development and N.E.S. Schemes  in 
Punjab during 1956-57, 1957-58  and 
1958*59 so far district-wise and year- 
wise; and

(b) the total amount spent by  the 
Central Government thereon  during 
the above period?

The Minister of Community Deve­
lopment (Shri S. K. Dey): (a) and
(b). A Statement giving the available 
information is laid on  the Table of 
the Lok Sabha. [See Appendix II No. 
154].  Complete information will  be 
obtained from the State Government 
and laid on the Table later.

Payment of Cane Price to cultivators 
in C.P.

850.  Shri Vajpayee: Will the Minis­
ter of Food and Agriculture be pleas­
ed to state:

(a) the price of sugarcane supplied 
by the cane growers to the Balrampur 
and Tulsipur  sugar  mills,  District 
Gonda (U.P.) upto  the  15th  July. 
1958 and the amount of money paid 
to the cultivators against cane  sup­
plies;

(b) whether arrears of  cane price 
have been paid;

(c) if not,  the  reasons  therefor; 
and

(d) the action Government propose 
to take to clear the arrears and ensure 
prompt payment of cane  price  on 
demand?

The Minister of Foorf and Agricul­
ture (Shri A. P. Jain): (a) The total 
price of sugarcane supplied to  Bal­
rampur and Tulsipur Sugar Mills and

amount of money paid to cultivators 
upto 15th July, 1958 was as under:—

Balrampuk  Tulsipur
(Lakh Rs.)  (Lakh Rs.)

Price of Sugarcane
■npplkd 35-89 39 29
Amount paid 35'89 39'*4

(b)  and (c). There are no arrears 
of cane price except Rs. 5,000 in case 
of Tulsipur factory. This amount has 
been held up for final adjustment of 
accounts.

(d) Does not arise.

Cooperative Farming

851. Shri Vajpayee: Will the Min̂ 
ister of Food  and  Agriculture be
pleased to refer to the reply given to 
Unstarred Question No. 991 on  the 
7th March, 1958 and state:

(a) whether  reports  from  the 
various  States  regarding  progress 
made in cooperative  fanning  have 
since been received; and

(b) if  so,  whether  a  statement 
summarising the various reports will 
be placed on the Table?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) and (b). 
A statement laid on the Table of the 
Lok Sabha.  [See Appendix II, an­
nexure No. 155.]

Ginger

852. Shri Maniyangadan: Will the
Minister of Food and Agriculture be
pleased to state:

(a)  the price of  ginger  in  the 
market;

•(b) the cost of production of  the 
commodity;

(c) whether it is a ran cnai  the 
cost of production is higher than the 
price prevailing in the market and if 
so, what steps are being  taken  to 
ensure the* producer  a  reasonable 
margin of profit;.



WHtMft AfinNn 28 AUGWff 1&M Writ*** Aftswets

(d ) whether M y  representation hat 
been received tram producers retard* 
ing the difficulties which face them; 
and

(e) if so, the action, if any, taken 
by Government on those representa­
tions?

The Minister of Food n d  Agrlcol- 
tare (Shri A. P. la in ): (a) A  state­
ment giving the latest available infor­
mation is laid on the Table of the 
Lok Sabha. [See Appendix II, an- 
nexure No. 156.]

(b) Data regarding cost of produc­
tion of ginger are not available.

(c) Does not arise.

(d) No.

(e) Does not arise.

Supply of Klee to Kerala State
853. Shri Maniyangadan: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) the quantity of rice agreed to 
be supplied by the Central Govern­
ment to the Kerala State during each 
of the months from June to Decem­
ber, 1958; and

(b) the prices paid for the rice so 
supplied by the Central and State 
Governments respectively?

The Minister of Food and Agricul- 
tare (Shri A. P. Jain): (a) During
June and July 1958, Kerala State was 
allotted 12,000 tons of rice for each 
month. For August, 12,000 tons of 
rice has been allotted on replacement 
basis. In September, the rice crop 
will be harvested in Kerala and the 
position is expected to become easier 
thereafter. It will however be open, 
to the Kerala Government to continue 
purchases from Andhra Pradesh, *if 
necessary.

(b) Rice issued to Kerala Govern­
ment from Central Stocks (except 
what is given on replacement basis) 
is charged at the sasn$ price of 
Rs. 16/- per maund as is charged for 
supplies to other States. The average

economic cost o f rice procured from 
different sources by the Central Gov­
ernment is much higher.

ParlakJntedi Light Kailway

854. Shri Saagauu: W ill the Min­
ister of Railways be pleased to state:

(a) whether Government are aware 
that tickets are- not issued at the 
counters of the railway stations on 
the Parl&kiraedi Light Railway line 
for more than six months to the tra­
velling public for want of stock of 
railway tickets, with the result that 
there is a scope for corruption and 
leakage of huge revenue; and

(b) if so, what steps have been 
taken by dovernment to have suffi­
cient stock of railway tickets?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) and (b). 
It is not a fact that printed card 
tickets were not issued at the railway 
stations on the old Parlakimedi Light 
Railway for more than six months. 
There had been, however, some cases 
of non-availability of printed card 
tickets at certain stations for a few 
destinations, and blank paper and 
excess fare tickets were issued to 
passengers. In such instances, special 
steps were taken to arrange early 
supply of printed card tickets in 
adequate quantities.

Seamen Employment Offices

8M. Shri Raghuath Singh: Will the 
Minister of Transport and Cenumtaf- 
rations be pleased to state how many 
seamen of foreign origin i.e. Pakistani, 
Portuguese and qthers have got their 
employment through the 
Employment Offices of the Ministry 
of Transport of the Government of 
India so far?

The Minister of State In the Minis­
try of Transport and CommnaieatkM 
(Shri Raj Bahadur): The number o f 
seamen of foreign nationality (Pakis­
tani, Portuguese Indians and others)
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registered at the Seamen's Itaploy- 
ingnt Offices at Bombay and Calcutta 
js as follows:—

BOMBAY CALCUTTA TOTAL 
Pakistanis 1016 14168 15,184
Portuguese 

(Indians) IJ05 6 —• »3>°56
Chinese and 

others. 187 —  187

142-9 14168 28427

Of these, the number cn.ploycd «s mo
30-6-1958 is as given below.

BOMBAY CALCUTTA TOTAL 
Pakistanis 488 X41C- 8904
Portuguese 9148 ... 9148

(Indians)
Chinese and 101 ... lot

oib-n -------- ---------------------------- --
27u7 8416 * 1*153

Civil Hospital, Imphal
fS h ri L. Aehaw Siofh :

SM. ■< Shrl Narayanankutty Meaon:
I  Shri Warior:

Will the Minister of Health be 
pleased to state:

(a) whether it is a fact that the 
X-Ray Plant at the Civil Hospital at 
Imphal has been out of order and the 
general public have suffered thereby; 
and

(b) if so, whether any other plant 
is being acquired by the Manipur 
Administration or not’

The Minister of Health (Shri 
Karmarkar): (a) The X-Ray plant 
has been out of order since February, 
1958.

(b) It is not proposed to acquire 
another X-Ray plant >as the present 
one is repairable and steps have 
already been taken to obtain parts by 
air from U.S.A.

keen fer Shipping . Companies

(53. Shri Ragiunath Singh: Will 
the Minister c l  Transport and Cem- 
nwwleatiens he pleased to state how

many shipping companies have utilis­
ed Government loan and to what 
extent during the last four years?

The Minister of State in the Minis­
try of Transport and Cenammicsfiens 
(Shri Raj Bahadur): A  statement is 
laid on the Table of the Lok Sabha. 
[See Appendix II, annexure No. 157].

Procurement of Paddy In Tripura
858. Shri Dasaratha Deb: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) the total quantity of paddy 
procured by Government from the 
Pak Ziratia tenants of Tripura during 
the last season;

rt>) whether the amount was far tatii 
than what was expected;

(c) if so, what are the reasons 
therefor;

(d) whether a demand has been 
made to set up an Enquiry Committee 
to go into this matter; and

(e) if so, what step has been taken 
to set up such a committee?

The Minister of Food and Agricul­
ture (Shri A. P. Iain): (a) 21,813
maunds.

(b) No, Sir

(c) Does not arise.

(d) and (e). In their Memorandum 
submitted in June, 1958 the self- 
styled ‘Khadya Sankat Tran Com­
mittee' alleged that proper accounts 
of paddy and rice collected from 
Ziratias were not being maintained 
and demanded a judicial enquiry. As 
the allegations were baseless, no 
action thereon was considered neces­
sary by the Tripura Administration.

Impart-« ( Feodgrains
859. Shri SurendranaOi D w iw iy:

Will the Minister of Food and Agri­
culture he pleased to state:

(a) the amount of money spent on 
food imporfii during the first two yeaxs 
of the Second Five Year Plan;
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(b ) the amount of money likely to 
be qpent in the third year of the 
plan; and

(c) the amount of money spent as 
freight charges?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) About
Rs. 278 crores.

(b) The budget provision is about 
Rs. I l l  Crores inclusive of Rs. 16 
Crores for freight.

(c) About Rs. 57 Crores during the 
first two years of the Plan.

Import of Timber
860. Shri Subbiah Ambalam: Will

the Minister of Food and Agriculture
be pleased to state:

(a) whether the timber is permit­
ted to be imported freely into India 
from Andaman Islands;

<b) if so, what is the value of tim­
ber to imported into India during the 
years 1955*56, 1956-57 and 1957-58;

(c) whether the timber is also 
exported to other countries from 
Andaman Islands; and

(d) if so, the principal countries to 
which it is so exported and its value 
during the years from 1955 to 1958?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) Yes, Sir.

(b) 1855-56 Rs. 47 Lakhs approxi­
mately.

1956-57 Rs. 66 Lakhs approxi­
mately.

1957-58 Rs. 67 Lakhs approxi­
mately.

This does not include value of tim­
ber exported by M/S. P. C. Ray 8c 
Co. (I) Private Ltd. who are the 
lessee for North Andamans.

<c) Yes, Sir.

(d) United Kingdom, Continental 
Ports, Middle East and Australia.

1955-56 Sterling £2^5 Lakhs.
1956-57 Sterling £1.20 Lakh*.
1957-58 No exports.

This does not include value of 
timber expprted by M/*. P. C, Bey de 
Co. (J) Private Ltd., who are the 
lessee for North Andamans.

Visual Omni -directional Range 
System at Santa Crus

M l. Sardar Iqbal Singh: Will the 
Minister of Transport and Communi­
cations be pleased to state:

(a) whether Visual Omni-direc­
tional Range (V.O.R.) System has 
been installed at Santa Cruz Air Port;

(b) the total cost of this system;

(c) names of other Aerodromes 
where this system will be installed; 
and

(d) by what time?

The Minister of Transport and 
Communications (Shri S. K. Patti):
(a) Yes, Sir. A V.O.R. system has 
been installed at Santa Cruz Airport 
and brought into regular operation 
with effect from 25th May 1958.

(b) Rs. 3.45 lakhs out of which 
equipment costing Rs. 2.18 lakhs has 
been received free of cost from the 
U.S.A. Government

(c) Ahmedabad. Bel gaum, Dum 
Dum, Coimbatore, Palam, Gaya, 
Jaipur, Jodhpur, Lucknow, Madras, 
Nagpur, Tiruchirappalli and another 
aerodrome yet to be decided. One 
V.O.R. is being used in the laboratory 
of Civil Aviation Training Centre, 
Allahabad for training purposes.

(d) Installation of V.O.R. systems 
at Tiruchirappalli, Nagpur and Coim­
batore has been taken in hand and is 
expected to be completed by the end 
of this year. The installation of 
V.O.R. systems at other aerodromes 
will be done progressively as and 
when the formalities for the acquisi­
tion of land, construction of technical 
buildings and provision of power 
supply, for which action has already 
been initiated, are completed. It is
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not possible to say at this stage when 
those works would be completed.

Rains in Delhi

ME. Shri Ranuua: Will the Minister 
of Transport and Communications be 
pleased to lay a statement showing:

(a) the number of bridges damaged 
in Delhi on account of heavy  rains 
during July, 1958;

(b) how many of them were con­
structed recently; and

(c) the amount spent for repairing 
each of them?

The Minister of State in .the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): A statement  Is 
laid on the Table of the Lok Sabha. 
[See Appendix II; annexure No. 158].

*t fair*
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Cement Factory at Charkhi Dadri

865. Shri Ram Krishan: WiU the
Minister of Railways be pleased  to 
state:

(a) the total wagons  allotted  to 
cement factory at Charkhi Dadri since 
the 1st January, 1958 month-wise;

(b) total  amount  of  demurrage 
charged from the factory dunng the 
same period, month-wise; and

(c) total amount of siding charges 
for empty haulage paid by the factory 
since January, 1958, month-wise?

The Deputy Minister of  Railways
• (Shri Shahnawas Khan): (a)  The
total number of wagons allotted  to 
the cement factosy at ̂Charkhi Dadri 
since  January 1958 month-wise were 
as follows:—

Month No of wagons

January* 1958 442

February 1958  322

Written Answers >$58
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Month

March 1958 
April 1958 
May 1958 
June 1958 
July 1958

No. of wagons

747
782
750
741

1,030
(b) The total amount of demurrage 

charged from the Cement Factory at 
Charkhi Dadri from January to July
1958 were as follows:—

Month Demurrange
charged 

Rs.
January 1958 278/-
February 1958 1,425/-
March 1958 3,599/-
April 1958 2,952/-
May 1958 3,177/-
June 1958 2,518/-
July 1958 3,218/-

(c) The total amount of siding 
charges for empty haulage paid by 
the Cement factory at Charkhi Dadri 
since January, 1958 month wise were 
as follows:—

Month Siding charges
Rs.

January 1958 704/-
February 1958 881/-
March 1958 1,021/-
April 1958 781/-
May 1958 851/-
June 1958 824/-
July 1958 7««/-

f t w  *  trnrprw

v  w  firtfw  O r*: *wt

c Wf, % W5TTTT-

n tff ft wv % fe’Rft % 
wrft wr*#t jtx *t %
irnmmr % fa *
WT ?PF SV jfTFSRTT fatff $ ’

wfripr «wr ww* *nr«w # xm- 
(*h xm  i f t f r )  : wtfa* *nrcr

^ ftTTOT *TOT "3TS?r T t TfT fif«IT
*r?n t »jffr f*  TfTftror

Sab-Feat Offices

8€7. Shri Daljlt Sinfh: Will the
Minister of Transport and Conun md-
cations be pleased to state:

(a) whether it is a fact that new 
Sub-Post Offices have been sanctioned 
for Kangra and Hoshiarpur districts 
of Punjab during the Second Five 
Year Plan; and

(b) if so, the names of the places 
where sanctioned?

The Minister of Transport anj) Com­
munications (Shri S. K. Patil): (a)
and (b). A  statement is laid on the 
Table of the Lok Sabha. [See Ap­
pendix II, annexure No. 181],

12.05 hrs.

MOTION FOR ADJOURNM1LNT

O u t b r e a k  o f  G a s t r o - k n t e h x t x s  in  
Dcun

Mr. Speaker: I have an Adjourn­
ment Motion from Shri Tangamani 
and Shri Banerjee; another from Shri 
Vajpayee and a third from Shri Braj 
Raj Singh. The first of these deals 
with the “sudden outbreak of gastro­
enteritis epidemic in Delhi resulting in 
death of nine persons and over 150 
cases being admitted in various hos­
pital” .

In the Adjournment Motion tabled 
by Shri Vajpayee on the same subject, 
there is only a difference in figure—  
instead of nine, he has mentioned 11 .

An Hon. Member: 12.

Mr. Speaker: Possibly, it may also 
be 12.

Shri Tangamani (Madurai): I want 
to make a Submission.

Mr. Speaker: What is the submis­
sion? We will And in the newspapers 
all that has happened.




